CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL
KENDRIYA SADAN 6th and 7th FLOOR , 34 MG MARG, CIVIL LINES, ALLAHABAD-211001
DIVISION BENCH MATTERS CAUSELIST

Dated :04-03-2024

Court No. :1 Day: Monday
Time : 10:30 AM
CORAM: HON'BLE SH. P. K. CHOUDHARY,MEMBER ( JUDICIAL )
HON'BLE SH. SANJIV SRIVASTAVA MEMBER ( TECHNICAL )
SINo. APPEALNO.  APPELLANT RESPONDENT REPRESENTATIVE = REMARKS

ST/MISC/70061/2024

MISC. MATTERS

TRACTORS INDIA

COMMISSIONER OF
CENTRAL EXCISE

V. LAKSHMI

Change of Cause PVT LTD AND SERVICE KUMARAN, ALD/DR
Title TAX,CE & CGST
GHAZIABAD

ST/50634/2014

ST/MISC/70063/2024

TRACTORS INDIA

COMMISSIONER OF
CENTRAL EXCISE

V. LAKSHMI

Change of Cause LTD AND SERVICE KUMARAN, ALD/DR
Title TAX,CE & CGST
GHAZIABAD

ST/50642/2014

ST/MISC/70062/2024
Change of Cause

TRACTOR INDIA

COMMISSIONER OF
SERVICE TAX,CE &

V. LAKSHMI
KUMARAN, ALD/DR

Title PVTLTD CGST GHAZIABAD
ST/70076/2016
REGULAR MATTERS
COMMISSIONER OF
E/1459/2009 JI_'?“'\:”A.EDT o CENTRAL IP/DR
EXCISE.C.C.E. NOIDA
CHAUDHRY V. LAKSHMI KUMARAN,
HAMMER COMMISSIONER OF  ALD/DR
WORKS CENTRAL
E/2004/2011 LTD.(NOW \
2008200t EXCISE.C.C.E.
KNOWN AS GHAZIABAD
CHW FORGE
PVT. LTD.)
MR.MUKUL  COMMISSIONEROF  \/ | \\stivi KUMARAN,
E/2005/2011 CHAUDHRY, (|CENTRAL ALD/DR
E/2005/2011 MANAGING EXCISE.C.C.E.
DIRECTOROF  GHAZIABAD
MR. GAYATRI
NATH COMMISSIONER OF /| acctivi KUMARAN,
E/2006/2011 SRIVASTAVA, |[CENTRAL ALD/DR
E/2006/2011 VICE- EXCISE.C.C.E.
PRESIDENT GHAZIABAD
(F&A)OF
MR. MANOJ COMMISSIONER OF /| alcctivi KUMARAN,
E/2007/2011 SINGHAL, CENTRAL ALD/DR ),
E/2007/2011 COMMERCIAL  EXCISE.C.CLE.
MANAGER OF  GHAZIABAD


https://cis.cestat.gov.in/viewdoc/400300506342014/2
https://cis.cestat.gov.in/viewdoc/400300506422014/3
https://cis.cestat.gov.in/viewdoc/400200014592009/3
https://cis.cestat.gov.in/viewdoc/400200020042011/4
https://cis.cestat.gov.in/viewdoc/400200020052011/5
https://cis.cestat.gov.in/viewdoc/400200020062011/6
https://cis.cestat.gov.in/viewdoc/400200020072011/7

CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL

KENDRIYA SADAN 6th and 7th FLOOR , 34 MG MARG, CIVIL LINES, ALLAHABAD-211001

9 E/56622/2013
10 E/56623/2013
11 E/56624/2013
12 E/56625/2013
13 E/56626/2013
14 E/56627/2013
15 ST/50908/2014
16 ST/51008/2014
17 C/52841/2014
C/Stay/53201/2014

18 E/70720/2018
19 E/70728/2018
20 E/70850/2018
21 ST/70092/2019
Verified by -

DIVISION BENCH MATTERS CAUSELIST

TRIVENI GLASS COMMISSIONER OF
LTD CENTRAL EXCISE,CE
& CGST ALLAHABAD

COMMISSIONER OF
CENTRAL EXCISE,CE
& CGST ALLAHABAD

COMMISSIONER OF
P N AGRAWAL CENTRAL EXCISE,CE
& CGST ALLAHABAD

COMMISSIONER OF
JKAGRAWAL  CENTRAL EXCISE,CE
& CGST ALLAHABAD

COMMISSIONER OF
A K DHAWAN CENTRAL EXCISE,CE
& CGST ALLAHABAD

COMMISSIONER OF
A CHATTERJEE CENTRAL EXCISE,CE
& CGST ALLAHABAD

COMMISSIONER OF

R K SINHA

ZEE TURNER SERVICE

LTD TAX,SERVICE TAX -

DELHI
COMMISSIONER

OF SERVICE

TAXSERVICE  ZEE TURNERLTD

TAX - DELHI

ZENITH COMMISSIONER OF

INTERNATIONA CUSTOMS,CE & CGST

L MEERUT-1I

K N FOOD COMMISSIONER OF

INDUSTRIES ~ CENTRAL

PVTLTD EXCISE,CGST & CE
KANPUR

PRECISION COMMISSIONER OF

MOULDS & DIES

PRABHOO LAL
RAM RATAN

DAS AGRA

COMMISSIONER OF
SERVICE TAX,CE &
CGST MEERUT-I

PVS MULTIPLEX
INDIAPVT LTD

CENTRAL EXCISE,CE
& CGST GHAZIABAD

COMMISSIONER OF
CENTRAL
EXCISE,CGST & CE

V. LAKSHMI KUMARAN,
ALD/DR \

V. LAKSHMI KUMARAN,
ALD/DR

V. LAKSHMI KUMARAN,
ALD/DR

V. LAKSHMI KUMARAN,
ALD/DR

V. LAKSHMI KUMARAN,
ALD/DR

V. LAKSHMI KU MARAN,}
ALD/DR

V. LAKSHMI KUMARAN,
ALD/DR

DR/V. LAKSHMI
KUMARAN, ALD

PRIYADARSHI
MANISH,ADV/DR

IP/DR

RAJESH CHIBBER/DR

NISHANT MISHRA,
ADV/DR

HARBIR SINGH
ADVOCATE/DR

Sd/.

Assistant Registrar
CESTAT , Allahabad


https://cis.cestat.gov.in/viewdoc/400200566222013/8
https://cis.cestat.gov.in/viewdoc/400200566232013/9
https://cis.cestat.gov.in/viewdoc/400200566242013/10
https://cis.cestat.gov.in/viewdoc/400200566252013/11
https://cis.cestat.gov.in/viewdoc/400200566262013/12
https://cis.cestat.gov.in/viewdoc/400200566272013/13
https://cis.cestat.gov.in/viewdoc/400300509082014/16
https://cis.cestat.gov.in/viewdoc/400300510082014/17
https://cis.cestat.gov.in/viewdoc/400100528412014/18
https://cis.cestat.gov.in/viewdoc/400200707202018/19
https://cis.cestat.gov.in/viewdoc/400200707282018/20
https://cis.cestat.gov.in/viewdoc/400200708502018/21
https://cis.cestat.gov.in/viewdoc/400300700922019/22

CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL
KENDRIYA SADAN 6th and 7th FLOOR , 34 MG MARG, CIVIL LINES, ALLAHABAD-211001

Cause List for Defect Matters

Date : 04-03-2024
Day : Monday
Time :10:30 A.M.
CourtNo:1
CORAM:HON'BLE SH. P. K. CHOUDHARY,MEMBER (JUDICIAL )
HON'BLE SH. SANJIV SRIVASTAVA,MEMBER ( TECHNICAL )

St. (Defect Diary Case Petitioner. Respondent. Advocate Remarks

No. No.) Type——

1 C/COD /70113/2023 C BENTLEY OVERSEAS COMMISSIONER OF MOHD HEARING OF
In appeal diary no CUSTOMS(PREVENTIVE)- FAISAL COoD
70004/2023 LUCKNOW PREV AFZAL,ADV APPLICATION

2 ST/COD/70114/2023 ST~ ANURAG SAXENA  PRINCIPAL UTKARSH HEARING OF
In appeal diary no COMMISSIONER OF MALVIYA COD
70414/2023 CENTRAL GOODS, EXCISE APPLICATION

AND SERVICE TAX-
MEERUT-I

Sd/.
Assistant Registrar

CESTAT,Allahabad

Checked By:



